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238. [Transferred to the 19th July,
19791.
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t[Purchase of foodgrains

239. SHRI KALRAJ MISHRA:
" SHRI HARI SHANKAR
s BHABHRA;
.« SHRI JAGDISH PRASAD
MATHUR:
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Will the Ministey of AGRICUL-
TURE AND IRRIGATION be pleased
to state: T

‘(a) whether it ig a fact that the
farmerg in the varioug parts of the
country are perturbed because of Go-
vernment's decision to either stop or
postpone the purchase of foodgrains;
and

(b) if so, what are the detailg in

lf regard and what gteps have been

en to redress the grievanceg of the
farmers in this regard?] .
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+[THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) No, Sir. Go-
vernment have not faken any such
decision to stop or postpone the pur-
chase of foodgrains,

(b) Does not arise.]
Control over the release of sugar

240. SHRI S. KUMARAN:
SHRI INDRADEEP SINHA:
SHRI JAGJIT SINGH
ANAND:

Wil}, the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether iy is a  fact that
Government have reimposed con-
trol over release of monthly sugar
quota; and

(b) if so, what are the details there-
of and the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir. The
regulation of deliveries of sugar, at
factory level, through monthly re-
leases, has been taken over by the
Government from June, 1979,

(b) The quantum of sugar quota to
be released for a particular month is
decided having regard to the pro-
duction trends, total availability, pre-
vailing prices etc. The ghare of each
factory in the total quantity o be pe-
leased for a particular month ig cal-
culated on the basig of uniform per-
centage to the sugar stockg or pro-
duction upto a particular date prior
to the release go that each factory
getg proportionate share in the total
quantity of sugar released for sale for
each month., The monthly release
mechanism would enable the Gov-
ernment {0 maintain a balance bet-
ween demand gnd supply and fo em-
sure that priees rule st reasonable
levels,

1 [ 1 English translation,



